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Claim
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Claim
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covered 
by 
Security 
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covered 
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e
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% of 
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Share in 
COC

1 Shree Agrasen Steel 
Industries Private Limited, 
No.9, Sembudoss Street, 
Mannady, Chennai - 600001

U27100T
N2008PT
C069142

31.12.2021 1,28,93,585 74,57,208 Supply of 
material

0 0 No 0 0 0 54,36,377 0 Claim on rejected 
material and interest 
portion not admitted

2 Right Choice Security Force, 
Porur, Chennai

Partnersh
ip - 
654/2009

24.12.2021 9,04,163 6,13,783 Security 
Personnel 
Provider

0 0 No 0 0 0 2,90,380 0 Excess principal claim  
not admitted

3 Airpack Gases, Vadakkal B  
Village, Sriperumbudur 
Taluk, Kanchipuram District, 
Tamilnadu

Partnersh
ip - 
115/2015

24.12.2021 46,08,786 46,08,786 Supply of 
Gas

0 0 No 0 0 0 0 0

4 Airpack Speciality Gases and 
Equipments, Vadakkal 
Village, Sriperumbudur 
Taluk, Kanchipuram District, 
Tamilnadu.

Partnersh
ip - 
39/2018

24.12.2021 2,54,008 2,988 Supply of 
Gas

0 0 No 0 0 0 2,51,020 0 Excess principal 
amount and excess 
Interest portion not 
admitted

5 Premier Carbonic Private 
Limited, Amarambedu 
Village, Sriperumbudur 
Taluk, Kanchipuram District, 
Tamilnadu.

U24111KL
1989PTC0
05503

01.01.2022 12,78,034 10,86,969 Supply of 
Gas

0 0 No 0 0 0 1,91,065 0 Excess principal claim 
and excess interest 
claim not admitted

6 SICGIL industrial Gases Ltd, 
84, Anna Salai, Chennai-2.

U24299T
N1992PT
C053959

28.12.2021 14,68,859 8,46,152 Supply of 
Gas

0 0 No 0 0 0 6,22,707 0 Excess principal Claim 
and Interest portion 
not admitted

7 Monish Metal, 16/2, Old 
Glass Factory Street, 
Korukkupet, Chennai - 
600021.

Proprieto
rship 
concern

24.01.2022 4,74,086 4,74,086 Supply of 
material

0 0 No 0 0 0 0 0 Admitted as per 
Honorable NCLT, 
Chennai 
IA/291/CHE/2022, 
Dated 08.04.2022.

8 STCGILSOL India Private 
Limited, 6th Floor, Dhun 
Building, New No84, Old No. 
827, Anna Salai, Chennai - 
600 002.

U24120T
N2010PT
C075627

Not 
submitted 
Claim in 
Liquidation 
Process. 
But, 
included as 
per claim 
in CIRP 
Process.

19,79,668 14,31,947 Supply of 
Gas

0 0 No 0 0 0 5,47,721 0 Excess principal Claim 
and Interest portion 
not admitted.               

9 Hwashine Automotive India 
Private Limited, Plot F65,  
SIPCOT Industrial Park, 
Irungattukkottai, 
Sriperumbudur Taluk, 
Kanchipuram District, 
Tamilnadu - 602117.

U34300T
N2002PT
C048250

Vide H'ble 
NCLT Order 
IA/246/202
4, dt. 
9.12.2025.
39

39,33,34,037 39,33,34,037 Supply of 
Raw 
Material 
and 
purchase 
of Finished 
Goods

0 0 No 0 0 0 0 0

TOTAL 41,71,95,226 40,98,55,956 0 0 0 0 0 0 73,39,270 0

 

Annexure - 8

List of operational creditors (Other than Workmen and Employees and Government Dues)

Amount 
of any 
mutual 

dues, that 
may be 
set off

Amount of 
Claim not 
admitted

Amount of 
Claim under 
verification

Remarks, if anyName of Creditor Identificat
ion No.

Name of Corporate Debtor:- Chowel India Private Limited Date of commencement of Liquidation:-  29.11.2021
List of Creditors as on 16.03.2026.

Sl. No. Details of Claims Received Details of Claim Admitted Amount 
of 

Continge
nt Claim
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